
     

 

  

      

   

 
      

    

  
     

  

 

   

      

    

       

      

    

        
        

      
       

       
         

              
           

   



  

         

         

       
        

          

      

         

           

         

         

         

        
       

          
        

           

           

         

   

          

              

        

           
           

        

          
           

          

            

            
          

             

         

        

           
           

    



      
  

          
         

           
       

         
       

      
         

     
      

          
      

        
        

      

      
          

         
    

          
       

      

         
         

       
    

          
       

       
      

        



THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH

CP No. 1976ll&BPl20.18

(d) That the order of moratorium shall have effect from

28.08.2018 till the completion of the corporate

insolvency resolution process or until this Bench

approves the resolution plan under sub-section (1) of

section 31 or passes an order for liquidation of

corporate debtor under section 33, as the case may be.

(e) That the public announcement of the corporate

insolvency resolution process shall be made

immediately as specified under section 13 of the Code.

(0 That this Bench hereby appoints Mr. Shyam Sundar

Kasere, residing at B 402, La Chappelle CHS, Evershine

nagar, Near Ryan International School, Malad West,

Mumbai- 400064 having Registration No. IBBI/IPA-

001/IP-P00594/20L7-20L81 LtO64 as interim resolution

professional to carry the functions as mentioned under

the Insolvency & Bankruptcy Code.

7. Accordingly, this Petition is admitted.

B. The Registry is hereby directed to communicate this order to

both the parties.

V. NALLASENAPATHY
Member (Technical)

BHASKARA PANTULA MOHAN
Member (Judicial)
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